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Chief Minister : Sir, with your permission, I beg to lay on the Table

of the House, the Hindi and English version of the following :

(i) Annual Report of Geospatial Delhi Limited for the year 2010-11 in

compliance to the Section 619(A) of the Companies Act, 1956.

(ii) Annual Report of Guru Gobind Singh Indraprastha University for

the year 2008-09.

Minister of Urban Development (Dr. A.K. Walia) : Sir with your

due permission, I wish to lay the copy of the Report of Justice Lokeshwar

Prasad Commission of Inquiry into the Lalita. Park Building collapse on

15th November, 2010.



Chief Minister : Sir, with your permission, I beg to move the following

motion :

That the Members of the this House do proceed to elect in the manner

required under Rule 192(2), rule 194(2) and Rule 196(2) of the Rules of

Procedure and conduct of Business in the Legislative Assembly, nine

Members each from amongst themselves to serve as Members of the Public

Accounts Committee, Estimates Committee and Committee on Government

Undertakings beginning from 1st April, 2012.









Honourable Speaker Sir,

1. I rise to present the Budget of our Government for 2012-13 to this

August House and to seek a vote-on-account to enable the

Government to carry on its business and meet essential expenditure

to the extent of one fourth of the projected expenditure, till the

entire budget is passed by this House later in April/May, 2012. The

Annual Financial Statement and the Demands for Grants now being

presented are for the entire financial year. These may be revised at

the time of presentation of the regular Budget, if need arises.

2. Revised Estimate for 2011-12

Mr. Speaker Sir, the size of the Annual Plan 2011-12 was approved

by the Planning Commission at Rs. 14200 crore. The current year

2011-12 Budget size of Government of NCT of Delhi has been

revised from Rs. 27067 crore to Rs. 27770 crore which consists of

Rs. 14200 as Plan Budget, Rs. 13380 as Non Plan Budget and



Rs. 190 crore as Centrally Sponsored Schemes. There is an overall

increase of Rs. 703 crore in the Revised Budget which is an increase

of 2.59 percent over the original budget size of Rs. 27067 crore.

3. Delhi's total resources for the year 2011-12 are Rs. 31016 crore

which consists of (a) Tax Revenue of Rs. 20128 crore (b) Non-Tax

Revenue Rs. 640 crore (c) Central Assistance Rs. 14841 crore

(d) Compensation in lieu of Share in Central Taxes Rs. 325 crore

(e) Receipts on account of Recovery of loans from local bodies

Rs. 788 crore and (f) last year's Revenue surplus of Rs. 7654 crore.

4. The projected increase in estimate of Rs. 703 crore is mainly due to

grant to loan of Rs. 45 crore to Delhi Urban Shelter Improvement

Board, loan of Rs. 40 crore to Delhi Financial Corporation and

investment of Rs. 500 crore in Equity for Power Stabilization Funds

to DPCL and the balance of Rs. 118 crore is due to inflationaryeffect.

5. By rationalization of procedures and improving the pace of

expenditure through outcome budget in the current year by the end

of February, 2012, we have achieved utilization of 79 percent of

plan funds (Rs. 11220 crore) as against 67 percent (Rs. 7681.28

crore) for the same period during the last year.

6. Supplementary Demands for Grants for 2011-12

Sir, in order to give effect to the Revised Estimates, supplementary

demands for the grant of Rs. 983.67 crore will be required for the

current financial year 2011-12. (The net effect after deducting the

amount of Rs. 280.67 crore out of Rs. 983.67 crore, being

surrendered to the Consolidated fund of Delhi will come to Rs. 703

crore). Accordingly, I seek the approval of this august house for

supplementary demands for grants amounting to Rs. 983.67 crore.



7. Budget Estimate for 2012-13

Sir, the Planning Commission has approved the Annual Plan for the

year 2012-13 at Rs. 15000 crore which is 5.63 percent higher than

that of current year of Rs. 14200 crore.

8. The Budget Estimates for the total expenditure during the year

2012-13 is as Rs. 30970 crore. This includes Rs. 15000 crore as

plan outlay, Rs. 15811 crore as Non Plan and Rs. 159 crore of

Centrally Sponsored Schemes (CSS). The bifurcation in terms of

Revenue and Capital size of Budget 2012-13 is Rs. 21675.47 crore

and Rs. 9135.53 crore respectively.

9. The proposed budgetary expenditure of Rs. 30811 (excluding Rs.

159 crore of Centrally Sponsored Schemes) will be funded from

'Revenue Receipts' of Rs. 31395 crore, which includes Tax Revenue

of Rs. 24310 crore, Non Tax Revenue Rs. 697 crore, share in

Central Taxes Rs. 325 crore, other grants from Government of India

of Rs. 1444 crore, Capital receipts of Rs. 626 crore (repayment of

Loan/interest by the Local/Autonomous bodies) and last year's

surplus of Rs. 3993 crore.

10. Sir, I would present a more detailed statement on our fiscal

performance, policies, priorities, development programmes and tax

proposals at a later stage while presenting the regular budget.

11. With these words, I seek the approval of the House for the Vote-

on-Account (2012-13) and Demands for Supplementary Grants

(2011-12).
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to introduce Appropriation (No. 1) bill, 2012 to the house.
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Chief Minister : Hon'ble Speaker, Sir, the House may now please pass
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Chief Minister : Hon'ble Speaker, Sir, I present Vote on Account for

the months of April to June, 2012 before the House.
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on Account) Bill, 2012 House Introduce Permission

Chief Minister : Hon'ble Speaker, Sir, I seek permission of the House

to introduce Appropriation (Vote on Account) Bill, 2012 to authorise payment

and appropriation of certain sums from and out of the consolidated fund of

the NCT of Delhi for the services of the months of April to June, 2012.

Bill House Introduce

Chief Minister : Hon'ble Speaker, Sir, I introduce Appropriation (Vote

on Account) Bill, 2012 to the House.

Bill Clause-wise 
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Chief Minister : Hon'ble Speaker, Sir, the House may now please pass

the Appropriation (Vote on Account) Bill, 2012.
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